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PER SUCHITRA KAMBLE, JM

ORDER

This appeal is filed by the assessee against the order dated 29/03/2016

passed by Pr. CIT(A)- Gurgaon for Assessment Year 2010-11.

2. None appeared for the assessee when the matter was called out.

However, at the time of hearing, application/letter dated 30.01.2019 was filed

on behalf of the assessee stating that the assessee wants to withdraw the

appeal. The Ld. Sr. DR did not have any objection if the permission to withdraw

the appeal is granted to the assessee. Accordingly in view of the above factual

matrix the appeal of the assessee is dismissed as withdrawn.
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3. In result, appeal of the assessee is dismissed as withdrawn.

Order pronounced in the Open Court on 07tr FEBRUARY, 2019.

Sd/- Sd/-
(R. K. PANDA) (SUCHITRA KAMBLE)
ACCOUNTANT MEMBER JUDICIAL MEMBER
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